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ACT No. IX‘OF' 1991,

[PASSED BY HHE INDIAN LEGISLATUBE]

(Recewpd the assent of t/ze Governor . Geneml on the 27t/¢
Mawh 1921) :

An -Act to validate certai'n “indentures
transferring properties formerly held by
certain Enemy Missions in Trustees, and
for the incorporation of such Trusteeg
and for other purposes.

HEREAS the Governor General in Gouncll n

exercise of the powers conferied by sections 7
~and 12 of the Enemy Trading Act, 1916, vested the

properties both moveable and 1mmoveable in British

“India of the Leipzic Evangelical Lutheran Mission;

Madras and Burma, the Schleswig Holstein Evangel-

jeal Lutheran Mission, Madras, the Hermannsburg
: A'vaangehoal Lutheran Mission; Madras, the Basel

Mission, Madras, Bombay and Coorg, the Gossner
Evangelical Liutheran Mission, United Provinces and

‘Bihar and Orissa, the German Evangelical Tutheran

Mission, Bihar and Orissa and Assam, and a religious

assoclation in Assam sty'led. the Sisters of the Divine

Baviour, in certain Custodians of Enemy Property, and

by order directed the said Custodians to transfer the .
roperties thereby respectively vested in them to

oards of Trustees on certain trusts which the said-

Custodians accordingly purported to do by the seveml

indentures, particulars of which are given in the
Bchedule hereto annexed ; and

WHEREAS the properties comprlsed in the several

indentures - have by diverse mesne appointments

‘become vested in the present Trustees of those inden-
“tures; and

WHEREAS
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" WHERBAS doubts have risen and may arise as :co .
the validity of certain matters in conneotmn with the
- above-mentioned transfers ; and

'WHEREAS it is expedient to terminate such doubts
and to constitute the several bodies of Trustees bodies
corporato in order that the intention of the said trans- o
fers may be fully carried out; -

It is hereby enacted as follows = T

‘1. This Act may be called the Enemy M1ss1ons
Act, 1921, '

9. (1) Bach body of persons whose names are set .
out in the fourth column of the Schedule, and the
predecessors in office of those persons shall be deemed
to have been validly appointed the trustees of the
indenture or indentures, as the case may be, described
in the Schedule opposite the names of the persons
comprising that body, and each such body of persons,
together with the successors in office of those persons,
is hereby constituted a body corporate with perpetual
- succession and a common seal, and may sue and be
sued by the corporate name gwen to it in the ﬁfth '
column of the Schedule. :

- (@) For the purposes of the appointment of the
successors of the persons named in the fourth column
of the Schedule in their office as such trustees, the °

provisiods of the Indian Trusts Act, 1882, shall ben of ]

deemed to apply, and appointments of any trustees
which are 1equ1red to be made by the National -Mis-
sionary Council of India shall be sufficiently made if
made by writing under the hand of the Chairman of
that body.

8. Notwithstanding anythmg contained in any
enactment or rule of law tothe contrary, the indentures .-
deseribed in the Schedule are horeby declared to have -
been validly made and the properties respectively
transferred, or purporting to be_ transferred, thereby
shall be deemed to have been duly transferred by the
said indentures, and all acts or things heretofore done
under the said indenbures are hereby validated and
confirmed, and every obligation imposed or purporting
to be 1mposed on any person mentioned in any of the

said
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+- said indentures shall be binding in law on the person
named therein whether such person is or is not a party
to such indenture, and the Trustees referred to in sub-
section (I) of section 2 shall have power, in conformity
- with the indentures of which they arve respectively == -
- trustees, to transfer or otherwise deal with the pro-
perties comprised in those indentures. ’

| |  THE SCHEDULE




THE SCHEDULE.

(8ee section 2.)

Particwlars of Indenture and prosent Trustees thercof.

1 2 3 4
. . -} :Corporate name-
Name and deseription of | of the Trustees
the Trustees of each: . [for the time being
Date, Parties, Short effect. Indenture at the lof each Indenture
: : ) date of the passing - from the date of
of this Act. the passing of
: this Act.
" 86th January 1920. Regis- | Daniel Chamier, Custodian of Enemy | Being a transfer by the Custodian r ”\
tored ab Madras on 28th | Property, Madres and Coorg (therein | to the Trustees on the Trusts there-{ | John Anderson - Thorze, | §
Juse 1920, being Serial | referred toas the Custodian). of the |- in mentioned of all property move- 1.C.8., Secretary to the |}
" No. 2086 of 1920 in| first part and Henry Reginald Pate, sble or immoveable in the Madras Board of Revenne (Land |.
Registration Book 1 of | Arthur Davis, the Reverend William | Presidericy .and Coorg, formerly Revenue), Madras. :
¥ office of the Regishrar | Meston, the Hon’ble Mr. Muthish | belonging to or held in Trust for : |
of Madrss, Chinghepus. David Devadoss Avergal and the | the Basel Mission, the Leipzic{| Paul Appaswami, Judge|
: Reverend Duncan Gordor MacNaugh-| Evangelical Lutheran Mission, the of the Court of Small}’ e
fon Leith (therein referred to as the | Schleswig Holsteir, Evangelical Causes, Madrasi,. .~} :
Trusteey) of the second part. Lnthersn Mission and the Her- || S 3 Y| The - Mission
o o o mannsburg Evangelical Lutheran Muthish David Devadoss, || Trostof South-

Mission, : .

ﬁ

Barrister-at-Law, Mgdrag

¢ ern Indiac o’
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r fuwsawg
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. 13th October 1919. Regis-

. : i
$1st March 1920. Regis-

tered at Madras on 5th
Angust 1920, being Serial
No. 2197 of. 1920 in
Registration Book 1- of
the office of the Registrar
of Madras, Chingleput,

18th October 1919. "Regis-
tered at Ghazipuron 23rd

January 1920, being Serial;

No. 2 0f 1920 in Regis-
tration Book 1 of the
office of the Reglstra.r
of Ghazipur. )

tered at Rabpchi on 4¢h
Deeember 1919, . being
_Serial No. 4390 of 1919
in Registration Buok 1
- of the office of the Dis-
_trict . Sub-Registrar,
Hanchi.

Harold Chavles TRarnes Mitchell,
Custodian of Enemy  Froperty.
Bombay (therein referred to as the
Custodian) of the first part and Jobn
Andersen Thorne, Arthar Davies, the
Reverend William Mestor, the
Hoa’ble Mr, Muthiah . David Deva-
doss and the Reverend. Dunean
Gordon MacNaughton Leith (therein
referred to as the Trustees) of the
second part,

Shaikh Makbul Hosain, ‘Custodian of
Enemy Property, United Provinces
(therein referred to astbe Custodiun}
of the first part and the Hon'ble Mr.
B. Foley, W. B. Heycock, the
Reverend J. Z. Hodge, Professor £.
C. Mukerji, the Reverend G. J. Dann
{therein referred to -as- the Trustees)

. of the secoud part.

Patrick William Murphy, Custodien
"of Enemy FProperty, Bihar and
Orissa (therein referred to as the
Cugtndian) of the one part and Blan-
chard Foley, William Bissil Heycoek,
the Reverend Jobn Zimmerman |
Hodge, Professor S. C. Mukerji and.
the Reverend George James Dann
(therein referred to as the Trustees)

1 of the other part.

- Mission.

1
Being a transfer by the Custodian '

to the Trustees on the Trusts
therein mentioned of all property
moveable or in:movesble in the
Bombny Presidency, formerly be- .
longing to ot held in Trust for the':
Busel Mission.

Being a tramsfer by the Custodian
to ~the Trustees on the Trusts
therein meufioved of all property

movesble or immovezble in the ! |

United Provinces, formerly belong-
ing to or held in Trust for the
Gossner  Evangelical Lutheran

Being a transfer. by the Custonian
to the Trustees on the Trusts there-
in mentioned of all property move-
ahle or immoveabls in the Province
of Bihar and Orisse, formerly
belonging to or-held in Trust for
the German Evangelical Latheran
Mission,

ton Leith, Secretiry,
. German Missions’ Com- [
" mittee of the %ational
Missionary Couneil.

Anthony Watson Brough.

of the London Mission, :
Erode, Madras. !

-

Commissionér of Chota.|
Nagpeur,

John  Tarlten
Deputy Commisgioner of
. Rancht.

Herbert Anderson, Secre--
{ ‘tary, National Missionary
Council.”

Géorge James Dann, Mis-
sionary, Patna.
Satish Chandra Mukerji,

Professor, Seraxmpore
College.

| Dunean Gordon MacN&ugh-!.~.

. h
Frink Frederick Lyall,

" Whitty, | |

L The

~Mission
Trust 6f North~

ern India.
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Particulars of Indentur ¢ and present Trustees thereof—concld.

~

1 ] 2 3 4 ]
. : {Corporate nance of .
{" Name and description of the Trustees for
) the Trigtees of each the time being -
Date. Parties. Short effect. Indenture at the . - of each Indenture
) date of the passing i from the date of’
the passing of

1st October 1919. Regis-
tered st Dibrugarh. on
99th Javuatry 1920, being

Serial No. 42 of 1920 in |

Registration Book 1-of

the office of the Sub-.
Registrar, Dibrugarh.: |

Stephen Nairne Mackenzie, Custodian Being&»transfer by the Custodian:
to the Trustees“on the Trusts{
“therein mentioned of all property

of Enemy Property, Assam (therein
_ referred to as the Custodian) of the

first part and the Hon’ble Mr. Blan-
¢hard Foley, William Bissil Heycock,
the Reverend : John Zimmerman

Hodge, ProfessorS..C. Mukerjiand J.

the Reverend G, J. Dann (therein
yéferred to as the Trustees) of the

second part.

of this Act.

this Act.

moveable or immoveable in-Assam,
formerly belonging to or held in

Trugt for the German Evangelical

Lutheran Mission,

’ L Professor,

(Frank Frederick Lyally,
Commissioner of Chota
Nagpur. :

Ranchi.
{ Herbert Anderson, Secre-

.. .Couneil.

_gionary, Patna,

John  Tarlton = Whitty,
Deputy Commissioner of*

tary, National Missionsry:|.
| George Jameg Dann, Mis-| |

Satish Chandra fukerii, k
Serampore |

UThe  Mission
_ Trust of North-
.ern Indiz,

College.
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27th  November . 1919.
Registered st Rangoon
on 13th February 1920,
being Serial No. 206 of

1920in Registration Bookj.

1 of the office of the Sub-
Registrar, Rangoon.

El

30th April 1920. Regis-
tered at Dibrugarh on
23rd June 1920, being
Serial No. 458 of 1920 in
Registration Book 1 of
the office of the Sub-
_Registrar, Dibrugarh.

John Cormack Mackenzie, Custodian:
of Enemy Property, Burma (therein
referred to as the Custodian) of the
first part and John Cormack Mac-
kenzie, Herbert Hoddy Mackney,
Frank Dennison Phinuey, the
Reverend Clarence Eugene Olmstead,
the Reverend Vickerman Nicholson
Kemp (therein referred to as the
Trustees) of the second part.

Gernld Courtenay Kerwood, Custodian

of Enemy Property, Assam (therein

referred to as the Custodian) of the |

first part and the Very Reverend
Paul. Lefebvre,

. red to as the Trustees) of the second
“part. . ‘

John McSwiney,.
Robert Eustace Witham (therein refer-

Being a transfer by the Costddian
to the Trustees -on = the Trusts
therein-mentioned of all property
movesble or immoveable in Burma,
formerly belonging to or held in
Trust for the Leipzig Evangelical
Lutheran Mission. ’

Being a transfer by the Custodian
to the Trustees om the Trust
therein mentioned of all property
‘moveable or immoveable in'Assam,
formerly belonging to or held in
Trust for the religious association
or covenanted order called the
Sisters of the Divine Saviour.

John Cormack Mackenzie,
Collector of Rangoon.

District Magistrate of
-Rangoon.

Frank Dennison Phinney,

Superintendent, -American
J  Baptist Mission Press,
Rangoon.

D. P. Durai Raj, -Ssint.

*Rangoon. - .

(The Very Reverend Paul
Lefebvre, VicerAdminis-
trator of. the Prefocture

Apostolic of Assam.

iJohn MceSwiney, Director
4 of Land Records and
l Agriculture, Assam. =

Robert Eustace Witham,.
Manager, Budla Tea |
Estate, Lakbimpur,

_ Assam.

. .
Ernest Godfrey Pattle,

‘@abriels, S, P. G. Mission,|.

‘C. ‘H. Riggs, Principal, |
-Methodist Boys’ .High|
|_ School, Rangoon. J

o

. The Burma Mis-
sion Trust.

LThe Agsam Ro- -

~ man Catholie

~Mission
Trust.
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